10
NATIONAL COMPANY LAW TRIBUNAL
HYDERABAD BENCH
PRESENT: HON’BLE SHRI RATAKONDA MURALI - MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING HELD ON 13.08.2018 AT 10.30 AM

TRANSFER PETITION NO. TP (PB)/81/388B/HDB/2017
COMPANY PETITION/APPLICATION NO. CA No. 132012017 in

' CP No. 03/2014

NAME OF THE COMPANY Deccan Holdings Limited

NAME OF THE PETITIONER(S) SFIO

NAME OF THE RESPONDENT(S) Deccan Holdings Limited & Others
UNDER SECTION 388B

Counsel for Petitioner(s):

Name of the Counsel(s) Designation E-mail & Telephone No. Signature
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Counsel for Respondent(s):

Name of the Counsel(s) Designation E-mail & Telephone No. Signature
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Mr. Rajeswara Rao, advocate for petiti 9~
' petitioner compan
Cqunsel for Respondents is also present. nparly is present.
It is reported that CIRP is pending against the 1st Res

Counsel should clarify on it on the : ponLigt C SLpEy, E
against Deccan Holdings Limited. next hearing date whether it can be proceedﬁg@ //

List the matter on 04.09.2018. e, B
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